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MR. SPE.A.KER: I can only tell 
you to go to your seat and raise your 
point of order in an orderly manner. 

(/ nterruptions) 

[Tramlation] 

SHRI K. C. TY AGJ : There is no 
quorum in the House. First of all 
there should be quorum. (Interrup-
tions) 

[English] 

SHRI A. K. ROY {Dhanb1d): 
May I point out, Sir, that there is no 
quorum in the House? I am formal-
ly raising the question of quorum. 

MR. SPEAKER: The beU is 
being rung-

The House stands adjourned for 
want of quorum to meet again at 
11.45 A.M. 

11.26 hrs. 

The Lok Sablza then adjourned till 
forty-five minutes past Eleven of the 

Clock. 

The Iok Sabha re-assembled at fifty-
five minutes pmt Eleven oj the 

Clock. 

ANNOUNCEMENT BY SECRE-
TAR Y -GENERA L 

SECRETARY-GENERAL. Hon. 
Members. since there i..., nu quorum 
in the House. the hon. Sp.!aker ha~ 
directed that the HoU'·,e sha 11 now 
meet at 2.30 p.m. 

The Lok Sabha then adjourned till 
t;arty minutes post Fourteen of the 

Clock. 

WR rr TEN ANSWERS TO 
QUESTIO~S 

[English] 

Electrification of Rail I ,jJl~S in Kerala 

;~122. PROF. P. J. KURIEN: 

PROF. K. V. THOMAS: 

Will the Minil,ter 01 R\IL'VAYS 
be pleased to state: 

(a) whether there is any proposal 
to start electrificatinll of railway 
hnes in Kerala during 1991-92: and 

( b) if ~O. the detai1~ thereof? 

THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR MISHRA): 
(a) No. Sir. 

( h) Doer.; not ari~~. 

r T I r/]B 'arion] 

Railwa~ Overbridges in Sonepat and 
Pam pat 

*123 SHRI KAPIL DEY SHAS-
'r RI : Will the Minister of RAIL-
WA YS be pleased to state: 

(a) whether there are propu-;als lor 
c()n~truction of RaHway overbl idges 
'11 Soncpat and Panip..:t cities on 
Delhi-Arnbala railway line: 

(b) If ~O. the exp~ndilur.: to be m-
furred thereon r.;ep:lratdy in each 
ca<;e: 

(c) whether the Government are 
f acing any difficulty ill the I:xecution 
of thec;e projectc; and if Sl). the de-
tail" thereof: and 

(d) the progre6s made so far in 
acquisition of land etc. fC'f these pro-
jects'? 
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THE MINISTER OF RAILWAYS 
(SHRI JANESHW AR Mlc)HRA) 
(a) Yes. Sir. 

(b) The expenditure to be incurred 
or. th~ Road Over Bridges in Sone-
pat and Panipat is as under:-

Location of the Road overbridge 

Sonepat 

Expll1di-
ture to be 
borne by 
the Rly. 

Expendi-
ture to be 
borne hy 
the State 
Govt. 

(Figures in Rs. lakhs) 

122.23 199.46 

Panipat (in lieu of level crossing No. 51 A) 148.11 134.98 

Panipat (in lieu of level crossjng No. 53 B) . 101.10 191.01 

(c) The State GO'/ernmcI1t has not 
: et acquired the nece"'iary land for 
comtruction of the bridge approaches 
for road overbridge~ at Sonepat and 
Panipat (in r~plac':in\'T11 0:' level 
cro~.,jng No. 53 B) and has yet 10 
commi,,~ion the temp'.'i·an diver .... lon 
f or the road traffic for the con~tnlc­
tlon of the other RdaJ OVl?rbridge at 
Panipet (in lieu of lcve! cro~~jng N"o. 
51 A), 

lei) The State GOY'!l !1tnrl1t ha!-. pro-
mi.,.::d lo get the land aL'-llli~ltI0n 
award in re~pect of lhe Ro?o Over-
bridge at Sonepat and Panlpat an-
nounced at the earliest. 

[English] 

Railway Overbridges in TamU Nadu 

*124. SHRI C.K. KUPPUS\VAMY: 
Will the Minister of RATL 'VA YS be 
pJea ~d to State: 

(a) the number of railwav over-
bridges under construction at railway 
stations in Tamil Nadu: and 

(b) the number of overbridgel) 
proposed to be constructed in the 
State in the near future? 

2-7 LSSfND/91 

TH Mr~ISTER OF RAIL,,'A YS 
(SHRT JA~ESHWAP MISHRA): 
(a) ConstructIOn of ]f) road over/ 
under bridges is at present in pro-
gress. 

(b) \\'ork on 6 bridges, already 
cailctioned. i~ proposed to be taken 
up in near future. In addition, pro-
po~al lor construction of 4 more 
bridges j" under consideration. 

Rationing of Petroleum .Produds 

'~i25, SHRI C. P. MUDALA· 
GIRIYAPPA: 

SHRI C. SRINIV ASAN: 

Will th~ Minister of PETROLEUM 
"ND CHEMICALS be pleased to 
"tate: 

(a) whether the Government pro-
pos~ to introduce rationmg of petrol 
and other petroleum products~ a..'ld 

(b) if so. the details thereof? 

THE MINISTER OF PETRO-
LEllM AND CHEMICALS AND 
MINISTER OF PARLlAMENl AItY 
AFFAIRS (SHRI SATYA PRAK..O\SH 
MALA VIY A): (8) No. Sir. 


